
CENTRAL AOWIN ISTRATIUE TRIBUNAL
PRINCIPAL BENCH

O.A. N«. 3115 mf 1992

New Delhi, ^atei thia the

hon'ble riR. a.R. aoige, vice chairijian (a)
HON'BLE MR. P.C. KANNAN, MEMBER (3)

Ms. NIrmal Anani ,
Craft Instructer,
Nati Niketan, T ihar ,

New Oelhi-110018.

(By Adwecate: Smt. C,M, Chepra)

Versus

1, Unlen ef India threugh
the Secretary,
Ministry ef Hewe Affaire,
Nerth Sleek, New Delhi.

2. Delhi Adminlstrat ien,
threugh the Chief Secretary,
Old Secretariat, Delhi.

3• The Directer,
Dte. ef Siacial Welfare,
Delhi Administratien,
7 , Lancers Read ,
T imarpur ,
Delhi.

4, The Directer,
Nari Niketan, Tihar,
New Delhi-110018. ... Raspendents

1999

(By Adv/acateS Shri Ajesh Luthra prsxy ceunsel
far Ms. Dyetsna Kaushik)

ORDER

BY HON»BLE MR. S.R. ADIGE. VICE CHAIRMAN (A)

Applicant seeks a declaratien that she is

entitled te the scale ef Rs. 14G0<*2600 w.e.f. the: ddte

ef her premetien as Craft Instructer, with arrears.

2, Admittedly applicant was appeintsd as a Craft

Teacher in Nari Niketan.in December, 1964, On 1.12,79

the management ef Nari Niketan was taken ever by Delhi

Administratien and the terms and cenditiens en which the

Nari Niketan empleyees were abserbed in Delhi Administrat ien
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was sat aut in Delhi Aiin inistrat ian Nat if icat ian iatad
23.8.83 (Ann. A-2). Applicant accaptei thesa tartrs anil
canJitians anii uas absarbad aa a Craft Teacher in the

scale af Rs.330-560 (which was ravisai ta Rs. 1200-2040
censaquant ta the Faurth Pay Cammiss^an* a recammandat ians
fram 1.1.66) uith affect fram 1.l2.7«ff.
3, In P.raa 4(k) ani 4(1) af raspaniente* rapliaa

it has been stated that Craft Teachers are pramatad ta

Craft Instructars an the basis *af seniarity-cum-fitnass,

and Craft Instructars are themsalvas in three categarias

namely

i) Craft Instructars Rs.330-560/1200-2040

ii) Craft Instructars Rs. 1400-2300

iii) Craft Instructars Rs,440-750/1400-2600

These averments have net bean denied by applicant in any

rajainder.

4, The Recruitment Rules far the pest ef Craft

Instructars in Delhi Administratian filed by applicant

viSe affidavit dated 20.4.99 shews that 18 pasts af Craft
AVY 1

Instructars (R8.440-750);^ta be filled 25^pramatian

an nen-salectian basis failing Ohich by direct racruitirant

and 75J£ by direct recruitment. Prametian In"the 25?£

afarasaid quata is ta be made fram the pest af Craft

Inatructar in the scale af Rs.330-560. Similarly, as par

these RacruitfrentRulas, there are 5 pasts af Craft Instructars

(Rs.330-560) ta be filled by direct recruitment. While the

aducatianal qualificatians in case af Craft Instructars

in the scale af Rs.440-750 and thesa in the scale ef

Rs.330-560 are the same, thesa Craft Instructars in the

seals ef Rs.440-750 are required ta have mere than twe years
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practical axperienca, Fram this it is claar that

parsans diractly appaintaJ as Craft Instructars in tha

acala af Rs,330-560 hawing camplsta^ tuia yaars af

practical axparianca ara aligibla far pramatian aa Craft

Inatructara in acala af Rs,440-750, Similarly thase Craft

Inatructara with praacribai aducatianal qualificat iana

an4 tnara than tua yaars af practical axparianca ara

aligibla far direct appaintnent as Craft Inatructara,

5, Applicant uha ratirad en super annuat ian reliaa

an certain dacumanta iasuad by raapandanta in which she is

described aa Craft Instructar, Raapandanta assart that

the dascriptian af har in these decurrants as Craft

Inatructara la a typagraphlcal arrar and rely upan tha

antriaa in her Sarwice Beak, attested by har in which aha

ia.dtatad ta ba anly a Craft Teacher, and applicant's awn

pensian applicatian in which aha describes herself aa a

Craft Teacher, Raapandanta assart that applicant was

never prsmatad aa a Crifft Teacher, and nana^af har

cauntarparts have bean pramatad as Craft Inapactara ainca

1979 whan tha Nari Nikatan Staff ware taken aver by Delhi

Administrat ian,

6, Applicant can claim fix at ian in tha acala af

Rs,1400-2600 (Rs ,440-750'pra-rew isad) anly if aha can

furnish a valid arder promating her fram the lawer scale

af Ra, 1200-2040 (Ra,330-56C pra-raviaad)« Na such ardar

has bean shewn ta ua by har. Applicant has alsa net

cited a single instance any ana juniar ta har wha was

granted pay fixatian in t ha scale af Ra,1400-2600 (Ra,440-750

pra-reviaad) ta claim hestila discriminat ian.
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7, Unrisr th« circuinatanc»8 ua ara unabla ta grant

tha iaclaratian prayad far by applicant. Tha O.A, is

dismissarf. Na casts.

OSsi. i ej!.

(P.C. KANNAN)
WEflBER (a)

/GK/

(sIr. AOIGC)
VICE CHAIRMAN (A)


